AL HHATYEF 11 FT FATAT
OFFICE OF THE COMMISSIONER OF CUSTOMS - II
(ZaTs T FEIT SAMAHT@T ) (AIRPORT SPECIAL CARGO COMMISSIONERATE)

:ﬂ.
" FEOY
7. {@‘t@" 5
S AR )

)
A3
x>

-:.;;x-:-fg'
SN
) J}t-;
eI
&

-:_‘;3‘,?

g P REAEEI R R NCEARER L] Technical & Statistics Section
=) AT FIAE TEE, THATAT o, HAN-Fet 2, AU, HUA FALT (T.) HIE Yoo o4’
-t Awas Corporate Point,MakwanaLane,Andheri-KurlaRoad,Marol, Andheri (E) Mumbai-59
Tel: 022-2920 2612 E-Mail: admntechapsc@gmail.com
F.No. AIRSCC/02-14/2019-20/ADMN (T) Dated :  .07.2020
blj . - 07/2020-21

Subject: IGST Refund Module for Exports in ECCS Application-req

1. Kind attention is invited to Advisory dated 20.01.2020 on roll out of IGST Refund
Module for Exports in ECCS Application issued by DG (Systems), WZU vide F.No.
1(9)/1/2020-Sys(W) (Copy enclosed).

2. The Courier Companies, Custodians, Importers, Exporters and all other Stakeholders are
hereby informed that the IGST Refund processing for Exports through Courier Shipments
has been enabled in ICES.

3. As a prerequisite, Courier Companies are required to upload data related to Manual
Courier Shipping Bills, if filed, in ECCS and also required to register/update Bank
Account details of Exporter in ICES.

4. The Workflow in ECCS Module for the IGST Refund Utility is as follows:-

4.1 Flow chart for uploading of Manual Courier Shipping Bill
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() The Step by Step procedure of the functionality is given below for guidance of
Stakeholders.

(@) Courier Companies Users Login Screens:

Courier Group Admin has to assign the new role to Courier Users through which
users can upload the data in Excel format. Navigation Below:

Export -> Manually Cleared Shipment -> Upload
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HOME IMPORT ~ EXPORT ~ RE-EXPORT ~ DISPOSAL ¥ REFUND ~ REPORTS ¥ E-PAYMENT ¥ DASHBOARD ~ GENERAL ~

ECCS Dashboard Logged In : kanu_courierl Logout

COURIER SHIPPING BILL CSB - 11
[See Regulation 5]

EXPORT MANUAL CLEARENCE DOCUMENT

Template Document TEMPLATE

Upload Document | Choose File :No file chosen

" FILEUPLOAD |

Declaration
(i) | / we declare that the authorization from each of the consignors relating to the above mentioned consignments have been obtained by me / us to act as an agent for the clearance of the goods described above.

(ii) | / We hereby declare that the goods exported as per this Shipping Bill include only document of no commercial value and do not include goods which are liable to duty or which are prohibited or restricted for export from India under any law for the
time being in force.

. Signature and name
Date: <
of the authorised courier

Place:

[ omcn ] & s | Chsaes cormue] B svwn

» As shown above, the Courier Companies will have a link to download a blank
Excel format file as a reference to update and upload the data.

» On clicking the Template link, the xml file will download in Courier User’s
system.

» The Courier User will now open and update the file with all the manually cleared
shipment data.

» Once the file is updated, the Courier User will again open the Screen (Export ->
Manually Cleared data upload) and will upload the file by clicking “Choose File”

button.

» After clicking upload button, Courier User will submit the file by clicking
“Submit” button at the bottom.

Now, the file will move to Customs User for approval as given below:




(b) Customs Users Login Screens:

Export -> Approve Manually Cleared Shipment Data

Here, the Customs Officer will have an option to view the uploaded file by clicking the

link:
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IMPORT *  EXPORT ~  RE-EXPORT ~  DISPOSAL ~  REFUND ~  REPORTS ~  E-PAYMENT v  DASHBOARD ~  GENERAL ~
ECCS Dashboard Logged In : kanu_custom1 Logout
Select | Courier Name | Upload Date ] Download
DHL 14-01-2020 dhl.xls
FEDEX 10-01-2020 fedex.xls
TNT 15-01-2020 tnt.xls
upPsS 14-01-2020 ups.xis

[# APPROVE REJECT

—

The Customs Officer will have option to either accept or reject the file.

To accept the file, the Officer will select the file and click “Approve” button.
To reject the file, the Officer will select the file and click “Reject” button.
The Courier shall be able to see the rejected files at the navigation:

Export -> Manually Cleared Shipment -> View

YV VV VY

At the screen, the Courier User will be able to see all the files uploaded by them along
with the status.
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IMPORT ~  EXPORT ~  REEXPORT *  DISPOSAL ~  REFUND ~  REPORTS *  EPAYMENT ~
DASHBOARD ¥  GENERAL ¥

ECCS Dashboard Logged In : uat_courier_1 Logout

Search Manually Cleared Shipments

Start Date :* (01/01/2019 @ End Date :* |14/01/2020 @

(Q sescr | 0 s |

Important Links: Visit CBIC site | Visit DGFT site
CopyRight Information 2019-2020 | All Rights Reserved.

The data will appear on screen as per filter range provided by User:

HOME IMPORT ¥ EXPORT ~ RE-EXPORT ~ DISPOSAL ~ REFUND ~ REPORTS ~ E-PAYMENT ¥ DASHBOARD ¥ GENERAL ~
ECCS Dashboard Logged In : uat_courier_1 Logout
Manual Clearance For Courier
S. No. Uploade Date Status Download
1 14-01-2020 Rejected dhl.xls
2 10-01-2020 Rejected dhl.xls
3 15-01-2020 Rejected dhl.xls




In case the file is rejected, the status will be Rejected. For these files, Courier

(i1)

U§ers have to amend the file as required. The Courier User will retrieve the
rejected file and update in the same file or in another file.

(i)  Now after that, the Courier User will open the rejected file in his system and will
update as per Officers’ comments. After updating the file, it will be uploaded
again for Customs approval.

(iv) In case the file is approved, the file will be converted to XML through utility.

After that, it will go to ICEGATE/ICES for further processing of IGST Refund.

Flow Chart for IGST Refund in ECCS:
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N— Vahdation of xml > ICES
=lianc cagsno 0B |
43  In both situations, as detailed at Paragraph 4.1 and 4.2 above, the validated XML files
shall be transmitted to ICEGATE. After basic validation by ICEGATE, this data shall be
transmitted to ICES. After data validation from GSTIN, the jurisdictional Customs
Officer shall generate the scroll in ICES, which thereafter moves for payment of Refund
through PFMS modules.
5. Difficulty, if any, faced in the implementation of this Public Notice may be brought to the

notice of the undersigned immediately.

Encl:As above.

Copy to:

. The Chief Commissioner of Customs, Mumbai Zone-III.

. The Commissioner of Customs, APSC, Mumbai Zone-III.

. Additional Commissioner of Customs, APSC, Mumbai Zone-III.

. All Group ‘B’ officers of APSC
. All Custodians

. All Registered Couriers

. Notice Board.

. Office Copy.
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. All Deputy Commissioners/Assistant Commissioners of Customs, APSC, Mumbai Zone-III.



